CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
MUMBAI
3rd, 4th & 5th FLOOR, JAI CENTRE, 34 P.D MELLO ROAD, POONA STREET, MASJHID
BUNDAR(East), MUMBAI-400009
SINGLE MEMBER BENCH MATTERS
CAUSELIST

Dated :10-06-2024
Court No. : Day: Monday
Time : 10:30 AM

CORAM:
SI APPEAL
No. NO APPELLANT RESPONDENT REPRESENTATIVE REMARKS
REGULAR MATTERS
| E87180/2013 HAREN TEXTILES COMMISSIONER OF CENTRAL ~ S.S. Srivastava/DR
= PVT.LTD. EXCISE -MUMBAI-V sqrqnassrivastava@yahoo.com
COMMISSIONER,CENTRAL
2 ST/87605/2019 SSS]S)&V\V/ETLLP GOODS AND SERVICE TAX-  IP/DR
KOLHAPUR
COMMISSIONER OF .
3 ST/85255/2020 E%EE]IDCA GST&CENTRAL EXCISE- Sur‘:illl@gibhawii”a’ C.A/DR
MUMBAI SOUTH SUNTHESHECO.
FUTURE
GENERALI INDIA  LHE DEPUTY COMMISSIONER ) 4 o0 1 coa1/DR
4 STB6318/2020 \\pp (nsURANCE  OF COST & CENTRAL EXCISE- | o ik mukh@advaitalegal
MUMBAI CENTRAL eshmukh@advaitalegal.com
CO LTD
AMINES & THE COMMISSIONER CGST .
5 E/85453/2021 PLASTICIZERS CENTRAL EXCISE & SERVICE Sﬁ;ﬁfgﬁiefﬁggzg Leoin
LTD TAX-BELAPUR : psicgal.co.

Prepared by - LDC

Verified by - CM Dy/Asst. Registrar

(Appeal Bench)



